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3, Indian currency —_ 0.64
4. Foreign currency — 0.32
5. Wrist Watches 17 Numbers 0.08
6. Textiles 8764 Metres 3.78
1. Brown Sugar 4750 Gms. 4.78
8. Others — 28.99

Total : 220,73

(b) The amount realised by the sale
of confiscated goods which were seized at
Trivandrum Airport was Rs. 88.14 lakhs
during 1987 and Rs. 16,83 lakhs during 1988
(upto 30th April, 1988).

(c) The value of confiscated goods
which were seized at Trivandrum Airport
but were pending disposal as on 30th April,
1988 is Rs. 1.20 crores (approximately).

Promotion at A.G. Office (Bangalore)

%1095. SHRI V.S. KRISHNA IYER :
Will the Minister of FINANCE be pleased
to state :

(a) whether Government are aware
that the Central Administrative Tribunal,
Bangalore gave a judgement that the
promotion from Accountant to Senior
Accountant and Section Officer to Asstt.
Accounts Officer in the Accountant
General (A&E), Bangalore be given affect
from 1 January, 1985 as per Pay Commis-
sion’s Report ;

(b) the reasons for not giving effect
from the above date to all those eligible
candidates by the Comptroller and Auditor

General ; and

(c) whether Government propose to
take steps to give effect to the above
judgement to all eligible candidates worke
ing in A G.’s Office (A&E). Bangalore ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF EXPENDITURE

IN THE MINISTRY OF FINANCE
(SHRI B.K. GADHVI): (a) to (c). The
Government is aware of the judgement
delivered by the Central Administrative
Tribunal, Bangalore, for giving effect to
the restructuring of Accounts cadre with
effect from 1.1.1986.
’

The question of implementing the
judgement in the case of eligible emplo-
yees of the office of the Accountant
General, Bangalore, is under considera-
tion of the Government.

[Translation)]
Writing off of Loaas

*1096. SHRI RAM PUJAN PATEL :
Will the Minister of FINANCE be pleased

to state :

(a) the amount written-off in banking/
financial institutions during the period
from 1985 to 1987, year-wise ; and

(b) the details thercof ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF ECONOMIC
AFFAIRS IN THE MINISTRY OF
FINANCE (SHRI EDUARDO FALEIRQ) :
(a) and (b). A Statement is given below.

Statement

According to the forms of M

Sheet and Profit & Loss Acco s



42 Written Answers

cribed in the Third Schedule of the
Banking Regulation Act, 1949, which
banks are required to follow, and in
accordance with the practices and wusages
customary among bankers, the banks are
given statutory protection from disclosing
the quantum of bad and doubtful debts
for which the provision is made to the
satisfaction of statutory auditors as well
as the amount of bad debts written off.
In accordance with the statutes governing
the public sector banks, information
relating to, or to the affairs of their cons-
tituents, is not to be divulged.

The regulations rules governing the
term-lending institutions like the Industrial
Development Bank of India aund the
Industrial Finance Corporation of India
also provide specifically the manner in
which their Profit and Loss Account has
to be published. Information relating
to the provision made for bad and doubt-
ful debts or the amount written off by
institutions is also accordingly not pub-
lished.

Provisien of Farniture etc. in rooms
of Officers and Employees Unions
of the State Bank of Indore

*1097. SHRI RAJ KUMAR RAI:
Will the Minister of FINANCE be pleased
to state :

(a) what are the rules reguiating the
provision of furniture, telephones and
such other facilities free of cost in the
offices of officers and employees unions at
the Head Office of the State Bank of
Indors ;

(b) the particulars of facilities actually
provided there ;

(c) whether the standard of these
facifities conform to the prescribed rules ;
and

{d} if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF ECONOMIC
AFFAIRS IN THE MINISTRY OF
PINANCE (SHRI EDUARDO FALEIRO) :
(&Y 10 (d). A Statement is given below :
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Statement

(a) to(d}), No rules, as such, have
been laid down for public sector banks to
regulate provisions of furniture, telephone,
etc, frec of cost in the offices of the
recognised  unions/associations at the
Banks' Head Offices. Such facilities have,
however been provided by the manage-
ments at their discretion keeping in view
practicality and reasonableness of the
demand State Bank of Indore has
reported that furniture, such as tables and
chairs, an extension of PBX line and a
typewriter have been provided free of
cost at offices of the recognised unions|
associations at their Head Office in Indore.
This was done following an understanding
with the recognised workmen union in
1970 and with the recognised officers
association in 1981,

[English)
Trade with Germany

*1098. SHR1 H.N. NANJE GOWDA :
Will the Minister of COMMERCE be
pleased to state :

(a) the main items India is exportiug
to the Federal Public of Germany (FRG) H

(b) whether India had good business
during the last three years with the FRG ;
and

(¢) whether there will be further
improvement in trade relations between
the two couatries ?

THE MINISTER OF COMMERCE
(SHRI NARAYAN DATT TIWARID : (a)
to (c). A statement is given below :

Statement

(a) to (t). Exports from India to the
Federal Republic of Germany during the
last three years have shown an increasing
trend. According to the data compiled
by DGCI&S, Indian exports to FRG are
estimated to be as follows :

(Rs. crores)

1985-86 512.96
1986-87 740,30
1987-88 724,99
(Apr-Dec)
1986-87 497.37
(Apz-Dec)



